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Number of archaeological sites

1872, SHRT RAMDAS ATHAWALE: Will the Minister of CULTURE be pleased
to state:

(a) the number of sites of archaeological importance under the control of Central

Government in the country;

(b) the State-wise details of funds disbursed by the Central Government for
maintenance of these sites during the last three years, and

(c¢) the action taken or proposed to be taken by Government to develop these sites?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI SHRIPAD
YESSO NAIK): (a) There are 3680 monuments/sites of archaeological importance under
the protection of Archaeological Survey of India in the country.

(by The State-wise expenditure incurred for conservation, preservation and
maintenance of centrally protected monuments/sites during the last three years is at
Annexure.

(¢) The Archaeological Survey of India is responsible for protection, conservation
and maintenance of monuments, archaeological sites and remains in the country which
have been declared as of national importance under the Ancient Monuments and
Archaeological Sites and Remains Act, 1958. In addition to conservation, preservation,
maintenance and development of environs in and around of centrally protected monuments/
sites, providing basic facilities/famenities (e.g. drinking water, toilet blocks, facilities for
physically challenged, pathways, cultural notice boards/signage, vehicle parking, cloak
rooms, etc.) to the tourists visiting centrally protected temples and monuments are the
regular activities which the Archaeological Survey of India undertakes, as per need
and resources. Further, improvement and upgradation of these public amenities is a
continuous process. Basic tourist facilities depending upon the need have been provided

at the ticketed monuments.
Statement

State/UT-wise expenditure for conservation of centrally protected monuments/sites
under ASI for the last three vears

(% in lakhs)
Sl.  Name of State/UT Circle/Branch Expenditure Expenditure Expenditure
No. 2011-2012  2012-2013 2013-14
1 2 3 4 5 6
1. Uttar Pradesh Agra Circle 544.49 737.49 957.97

TOriginal notice of the question was received in Hindi.
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1 2 3 4 5 6
2. Uttar Pradesh Lucknow Circle 1208.00 1047.49 944.99
3. Mabharashtra Aurangabad Circle 310.70 494.00 493.00
4. Maharashtra Mumbai Circle 359.00 414.99 415.00
5. Kamataka Bangalore Circle 1041.00 1131.00 1253.00
6. Karnataka Dharwad Circle 943.98 793.00 993.79
7. Madhya Pradesh Bhopal Circle 607.90 708.50 716.99
8. Odisha Bhubaneshwar 289.98 455.22 280.00
Circle
9. West Bengal, Sikkim Kolkata Circle 433.08 378.75 448.18
10. Tamil Nadu, Chennai Circle 530.00 500.03 845.00
Puducherry
11. Punjab and Haryana Chandigarh Circle 52999 085.92 795.92
12. Himachal Pradesh Shimla Circle 62.81 105.00 155.86
13. Delhi Delhi Circle 927.39 1100.98 1300.19
14. Goa Goa Circle 110.00 107.99 144.50
15. N.E. States, except ~ Guwahati Circle 213.32 207.25 147.24
Sikkim
16. Rajasthan Jaipur Circle 445.49 435.00 521.48
17. Andhra Pradesh Hyderabad Circle 640.00 890.00 1068.43
18. Bihar and Uttar Patna Circle 383.96 275.04 263.00
Pradesh (Part)
19. Jammu and Kashmir Srinagar Circle 270.00 243.80 260.00
20. Jammu and Kashmir Mini Cirele Leh 85.00 67.00 116.83
21. Kerala Thrissur Circle 301.50 406.00 455.00
22. Gujarat, Daman and Vadodara Circle 574.97 459.99 655.00
Diu
23. Uttarakhand Dehradun Circle 139.99 107.49 210.49
24. Chhattisgarh Raipur Circle 303.58 405.00 468.40
25, Jharkhand Ranchi Circle 62.58 53.57 69.00
Chemical 556.39 527.67 510.85
Preservation
(All India)
Horticultural Activity 1514.78 2122.85 2446.05
(All India)

Torar 13389.88 14861.02 16936.16




